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Ceunsel for the applicant

IN THE CENTRAL ADMINISTRATIVE TRIBUNAIL

AT HYDERABAD

oa,602/95

‘Between

Smt. -P. Padmaleela
dnd_

1. Sr. Supdt. of Pest Offices
Nizamabad Divisien
‘Nizamabad

R/e Hegdeli
Nizamabad Dist. s

ceunsel fer the respendenty

Ceram
Hon. Mr. R. Rangarajan, Member(Adm.)

Hen. Mr. B.S. Jal Parameshwar, Member

R

;s HYDERABAD BENCH

dt .6-11-97

Applicant

espendents

2. Rathaiah
Advecate

V. Bhimanna
CG3C

(Judl.)
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OA .602/95 dt.Nev. 6, 97

Oréer

Oral order‘(per Hen. Mr. B.S. Jal Parameshwar Rae, M@mbgr(J) )

%Emr& Sri P. Rathaiah, learned c'uhsel for the applicant

and 8ri V. Bhimanna, learned ceunsel fer the.re3ponéents.

1, The applicant herein was werking as BPM, Andhra Nagar,

It is stated that she. Was married te a persen living at
Hegdeli village and was centinuing in|/ that pest at Andhra
Nagar. H;wever, the pest ef EDBPM, H gdeli, a/w Makleer,

fell vacant censequent upen the resighatien ef the incumbent
eof that pest. Then an;pen netificatijen was issued fixing
the last date 6-2-1995 .‘ Eight gpplicatims‘li.ncluding that ef
the applicant were received in respowse te the said netifi-
catien. lDuring the precessing ef the applicatiens se received,
- the responéeﬁts submitted that the resignatien ef the appli-

“  Pudhva Nogel, —

cant fer the post of BPM was net accepted, therefere, her
candiiature was pet censidered and% ksponden_t-z was Selected
and appointed te the said pest.

2. _ The applicant has filed this OA challenging the selection
and appeintment ef Respendemt-2 te the pest ef EDBPM, Hegdeli

B.0. Her main cententien is that she had secured higher marks

in S8C and that her case sheuld havel been censidered preferring

Hrion
-ai% the selected eandidateﬁ:

3. The reasperdents have flled a ceunter centending that the
applicant had‘not submitte@ her application threugh »sreper

channel and that her rcéignation fc he post ef BPM, anéhra
Nagar w;s net acceptad befere 6-2+1995,

4, During-tha‘eonrsegef drguments, learned ceunsel fer the

ot

respondents submitted that the applicant withdrew her
.I2l
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resignatien and she is centinuing in

1
i
i

Andhra Nagar.
The learned: ceunsel | for the resp4

. 25
I
# j e same pest at

5. dents submitted that
the husband ef the appliéant i

ed far the post enly aézar j®
4 her appli ation threugh preger

pest ef BPM. Anghra

s frem Hegdeli vxllage and that

she appli ining ‘her husband.

since she had net submitpe

and since her resignatien te the

channel
2-1995, her candidature was

Nagar, was net accepted:before 5-

‘ !
Hence, ne relief can be given inthis OA.
' i

‘net censidered.
ince her husbané is

Hewever, the applicant submits that

’jn'rn Htgd:nh. Vilage,
aaskéﬁgiper case may be cen51dered for transfer te that pest
50
//The applicant may

as and when Vacancy‘arﬁses in futurel

submit a detailed représentatian te the cencerned autherity

fer the transfer as seﬁght. If such a representatien is
;vaawﬂbaic

receiped, the authmrlty may consideJ her applicatiaqL#ﬁE T e b

CMuJyﬂaw - live -
als-ew her teo unite with her husband|

6. With the abeve observatiens thL OA is disposed ef. Nolesis.

‘ rameshwari (R, Rangarajan)

‘ (B.S, a
- “Member (Judl.) Member (Admn. )
C.ua7?
Datéé ¢ Nevember |6, 97
Dictyted in Open |Ceurt
sk ﬁ\
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DA,602/85 !
Copy tos= , | -

leamabad Division,

1., The Senior Supdt. of Post Dfrl”E
Nizamabad.

2. 0Ons copy to Mr.. P, Rathaiah, AdUD%atB, CAT., Hyde
'

3. Dne copy to M. V. Bhlmanna, Addl. GSCes CAT., Hyd.

4. One copy to B3JP M(3), CAT vy Hyd,;‘

5. One copy to D.R.(A), CAT., Hyd. |

6. One duplicate cony e
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